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| TEM No. 36 Court No. 6 SECTION I I A
AN MATTER
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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 3877/2002

(From the judgenent and order dated 03/04/2002 in CRLM 29338/01

of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA & ORS. Petitioner (s)
VERSUS

BALA DEVI Respondent (s)

( Wth Appln(s). for stay )
( Wth Ofice Report )

Date : 13/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTI CE H K. SEMA
For Petitioner (s) M s Bharat Singh, Praveen Rai,

Kavi ta Wadi a, Advs.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ L.....l.o........T.......T.......T.......T.......T.......J J
SP2
Petitioners are granted |last opportunity to serve
the respondent within four weeks. List thereafter.
SP1

[ Nar esh Kumar] [ VP Tyagi ]
Court Master Court Master



